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No. Admn.I1/DJ-(S)/P&T/SD/23/ 3 W 7 ZZHS

Copy forwarded for information and necessary action:-
1. The Ld. Principal District & Sessions Judge (HQs), Tis Hazari, Delhi.
. The Officer-In-Charge(s) concemed.
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ORDER

t'ransfei' of following officials are hereby made with immediate effect:

ASIA/oi I Nanib oflIzeO_fl'iciaIs From To
1, Sh. Devender Singli

Rana, JA
(EC: 13875)

Reader in the court of Ms. Sukriti Singh,
MM-04, Mahila Court, South, Saket
COl.11'lS New Delhi.

Branch In-charge, Pool Car, South,
Saket Courts, New Delhi. _
(with additional charge of R&I and
Evening cell as Branch In-cliarge)

2, Sh. 1-Iardeep Singh, JA
(EC: 24680513)

Branch In-charge, Pool Car, South, Saket
Courts, New Delhi.
(with additional charge of R&I and
Evening cell as Branch In-cliarge)

Reader in the court ofMs. Sukriti Siiigh,
MM-04, Mahila Court, South, Saket
COIIITS New Delhi.

3, Sh. Prainod Kumzir l(.,
JJA
(EC: 39720436)

Asstt. Ahlmad in the court of Ms. Sana
Khan, MM~03, Mahila Court, South,
Saket Courts, New Delhi.

JJA in the Cash Branch, South, Saket
Courts, New Delhi.

4, Sh. Deepak M01‘, .lJA
(EC: 11101379)

JJA in the Cash Branch, South, Saket
Courts, New Delhi.

Asstt. Ahlmad in the court of Ms. Sana
Khan, MM-03, Mahila Court, South,
Saket Courts, New Delhi.

5, Sh. Yogender Kuniar
(EC: 55491310)

JA/Ahlmad in the court of Ms. Purva
Sareen, ADJ-01, South, Saket Courts,
New Delhi.

JA in the Computer Branch, South,
Saket Courts, New Delhi.

6, Ms. Geeta Joslii
(EC: 96913887)

JJA in the Computer Branch, South, Saket
Courts, New Delhi.

JJA in the Video Conferencing, South,
Saket Courts, New Delhi.

7, Sh. Anup Rawat
(EC: 54273201)

JA in the Video Conferencing, South,
Saket Courts, New Delhi.

JA/Alilmad in the court of Ms. P1ll'Vt1
Sareen, ADJ-01, South, Saket Couits,
NewDe1hi.-» V .___,..~

Note:

. Noii-eoinpliance of this order or immediately proceeding on leave shall he viewed eri usly. i
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Qt ~/P0&2: liu ain All
Principal District & Session udge (South)

Saket Courts, New Delhi

. The Officer-In-Charge, Computer Branch, South District.

. The Drawing and Disbursing Officer, South District.

. The AOJ (Administration), HQs, Tis Hazari, Delhi.

. The AOJ-(AdI11lI‘l1Sl1‘al10I1), Hindi Section, Central, Tis Hazati, Delhi.
‘,8.’ Website Committee, HQs, Tis Hazari, Delhi.
910‘ . . . . ._
11. Dealing Official, R&I Branch, South District for uploading on LA R . \
12. Officials concerned. , ~
13. Guard File. \ WP\ . ta

"\._(Madhu ain)
Principal District & Sessions Judge (South)

. The PRO, South District.
Dealing Official / LAYERS Seat, Tis 1-lazari Courts, Delhi

2-— Dated, New Delhi the 9-at l0l‘7_o 23

Personal Secretary to Ld. Principal District & Sessions Judge, South District.

Saket Courts, New Delhi
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